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Title: Discussion on the motion to consider Indian Institutes of Information Technology (Public-Private Partnership) Bill, 2017.

HON. DEPUTY SPEAKER: Now we are taking up item no. 14 in the List of Business namely, the Indian Institutes of Information Technology (Public-
Private Partnership) Bill, 2017.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH JAVADEKAR): Mr. Deputy Speaker, Sir, I beg to movex:

"That the Bill to declare certain Indian Institutes of Information Technology established under public-private partnership as institutions
of national importance, with a view to develop new knowledge in information technology and to provide manpower of global standards
for the information technology industry and to provide for certain other matters connected with such institutions or incidental thereto,
be taken into consideration."
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Sir, I was Chairman of the Information Technology Task Force in 1995 in my State of Maharashtra. But since then I have seen the progress made in
the Information Technology sector. When Atal Bihari Vajpayeeji was the Prime Minister and you were also a Minister, at that time we were dreaming
of having 50 billion dollars of export through IT industry. But today it is much more than that. We have achieved a lot and our IT experts are going all
over the world. We have been recognized world over as the IT soft power. To promote this IT industry, we provided IIITs in Government sector.
Then, as many industries were also coming up to help this sector, it was felt that there should be public-private partnership and 20 such IIITs with
public-private partnership were mooted in 2010. Now, nearly 15 IIITs are already operational in the country. This year, they will be graduating for
the first time and the IIIT Bill provides for granting degrees to their students. But IIIT public-private partnership mode is a different mode because
there are different stakeholders. In IIITs, it is only the Central Government but in IIITPPP, it is the Central Government, the State Government and
the private sector. So, instead of amending the law because it would have been a very complex exercise, zar sur faer oY safem am & o 53 urer @
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HON. DEPUTY-SPEAKER: Motion moved:

"That the Bill to declare certain Indian Institutes of Information Technology established under public-private partnership as institutions
of national importance, with a view to develop new knowledge in information technology and to provide manpower of global standards
for the information technology industry and to provide for certain other matters connected with such institutions or incidental thereto,
be taken into consideration."
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"Things left on their own, things tend to get from bad to worse."
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SHRI K.N. RAMACHANDRAN (SRIPERUMBUDURY): Mr. Deputy-Speaker, Sir, I welcome the Indian Institutes of Information Technology (PPP) Bill,

2017 which was introduced by the hon. Minister of HRD on 10th April of 2017. This is really a good moment and good starting. When we are in a
pathetic situation, our technical education is also in a pathetic and panic situation.

This Bill provides for establishment of institutes through collaboration among the Centre, the State Government and the industry partners,
which is most important. The capital investment for such a venture would be borne in the ratio of 50:35:15 among the Centre, the State Government
and the industry partner.

Here, I would like to say that with the advent of GST, all the resources of the States are taken over by the Centre and the States have very
little means. So, in the collaborative partnership among the three, the State Government will also be giving land measuring between 50 acres and
100 acres free of cost. That being so, the expected capital investment for States may be reduced to 20 per cent and the Centre may increase its own
share to 65 per cent, keeping the share of the industry unchanged.

Sir, we welcome the initiative of the Government of opting for the PPP mode for developing such institutions. This will go a long way, in the
long run, in understanding the needs of the industry while the students study at the colleges. This is the most important thing. This will help bring in
necessary modifications — it is mandatory now-a-days - in the curriculum itself so that the students are equipped to face the challenges of the
outside world when they go out of the colleges. This is a good initiative. They will become intellectuals.

Here, my small suggestion is that this mode of PPP should be extended to the self-financed institutions in engineering and medical fields also.
I think, this is the time to go for it. Presently, the self-financed engineering colleges are in doldrums and if they were to be brought out of the woods,
then the PPP mode is the only solution. This PPP mode really is a revolution. The Government may think over it and bring in a comprehensive Bill for
this purpose in future.

Sir, I would like to take this opportunity to point out one or
two issues, through this House, for the consideration and perusal of the hon. Minister of HRD. The first and foremost is the confusion that was

created by giving grace marks this year to the 12th class students of CBSE. This had caused considerable delay in publishing the results also. Though
everybody agrees — the parents are worried - that there should be normalisation in marks, one similar set procedure is not followed throughout the
country. This is my humble suggestion.

Secondly, every Board has different set of procedures for doing this. Unless we have common syllabus and common Board there cannot be clarity on
this issue, and there cannot be any equalisation in studies and marks. So, I would urge the Government to firstly ponder over this aspect.

With this observation, I welcome the initiative and congratulate our HRD Minister and this Government and end my speech. Thank you.

SHRIMATI PRATIMA MONDAL (JAYANAGAR): Thank you, Sir, for giving me the opportunity to speak on the Indian Institutes of Information
Technology (Public-Private Partnership) Bill, 2017.

The Bill proposes to set-up Indian Institutes of Information Technology in public-private partnership mode. In this model, there will be
autonomy in governance that will help in addressing the present challenges faced by the Indian information technology industry in our country. It will
help in growth of the domestic information technology market including developing new knowledge areas and creating skilled manpower of global
standards.

Presently, our Indian IT sector is going through turbulent times. Most IT companies are witnessing some notable layoffs across the technology
sector. With increasing pace of layoffs this year, the number of employees who will lose their jobs are likely to be more compared to last few years.

The Indian startup ecosystem along with big companies has not been able to save itself from various problems like funding and investments.
So, it is extremely necessary at this juncture that we create world-class education centers to develop skilled manpower in emerging sectors and
address this issue.

As of now, four Indian Institutes of Information Technology have been established at Jabalpur, Kancheepuram, Gwalior and Allahabad, which
are public-funded and governed by the Indian Institutes of Information Technology Act, 2014 to provide Under-Graduate as well as Post-Graduate
education with specialization in allied areas. The Government proposes to set-up twenty Indian Institutes of Information Technology in public-private
partnership mode.

Presently, there are fifteen functional Indian Institutes of Information Technology in public-private partnership mode, which are proposed to be
declared as Institutes of national importance. The Indian Institutes of Information Technology set-up in public-private partnership mode is required
to be given statutory status that shall enable the Institutes to grant degrees to the students. Every IT Institute shall strive to raise funds for creation
of a corpus for self-sufficiency, sustainability and future development of this Institute. The State Government shall identify at least one industry
partner, and preferably three industry partners for collaboration and submit a proposal to the Central Government.

The Government hopes that trained personnel from these Institutes shall fulfill the growing demand for skilled, technical manpower in
emerging IT sectors and the economy as a whole. The Institutes shall be open to all persons irrespective of gender, caste, creed, disability, domicile
and ethnicity -- social or economic background. This is indeed a commendable initiative taken by the Goverment.



Establishing IIITs in Public-Private Partnership and subsequently declaring them as institutes of national importance would help in providing
world-class education to students, foster research and development and make the way for India becoming a world-class leader.

These Institutes, when declared as institutes of national importance, is expected to come up as an institution of excellence that would
facilitate and promote the competitive advantage of Indian Information Technology products. For competing in the global market, IT Sector requires
developing quality products with leading technology and competitive advantage. It would be required to provide the institutes with adequate
infrastructure along with their own building.

Many IIITs including Kalyani IIIT, West Bengal do not have their own buildings; they occupy rented premises, resulting in operational
problems. Also, parity in fee-structure among the different IITTs would help in promoting standardization and equality. I would request the hon.
Minister of Human Resource Development to please note that the Kalyani IIIT, West Bengal has no permanent building.

It is mentioned in the Bill that the investment of capital required for establishing the proposed institute to be borne by the Central
Government, the State Government concerned the industry partner in the ratio of 50:35:15 and recurring expenditure during the last five years of
operation to be made available by the Central Government. I would like to request the hon. Minister to clarify this point because Government is
funding only for five years. After that, what will happen? They will withdraw their funds. Poor students cannot get a chance to join these institutions
as these institutions may increase the fees.

We are aware that talented students are leaving the country in search of better options to enhance their academic career. Also people get
disenchanted with the low rewards available for their
qualifications and experience, which compels them to migrate to developed countries in search of better options. To attract this talented pool and
encourage them to remain in the country, programmes at such Institutions of National Importance should be aimed at providing solutions to current
technological challenges in wide domains like Robotics, Artificial intelligence, Cloud Technology, Internet-of-things and Automotive Systems and
offer academic and research programmes that integrate engineering design, manufacturing and management with information technology. World
class infrastructure along with competent faculty is a must for these Institutes.

Information Technologists' and research graduates from these Institutes can become entrepreneurs and start their own organizations. So I would
urge the Government to ensure that the course design, infrastructure and faculty are of world class.

With these few words, I would like to request the hon. Minister to please consider the important points raised by me, on behalf of my Party,
while replying to the debate. Thank you, Sir.

DR. KULMANI SAMAL (JAGATSINGHPUR): Hon. Chairman, Sir, thank you very much for giving me an opportunity to participate in the discussion on
Indian Institutes of Information Technology (Public-Private Partnership) Bill, 2017.

I stand to support this bill. Although this bill is about IIITs, it concerns higher education. Therefore, I will briefly speak about related issues
too. Everyone demands IITs, IIMs, IIITs and institutes of higher education. But nobody talks about the quality of education. You hear pass-outs from
these institutions getting a salary package of up to Rs.40 crore a year, but do you ever hear of the millions of students that pass out and don't get
jobs at all? We are all busy demanding buildings, not effective centres of higher learning.

The reality is that we have "entrance' tests, but not “exit' tests. We don't think about where these students go after passing out. Where are
they employed? Are they getting jobs or not? We don't ponder over this. According to a 2017 study by an employability assessment company,
Aspiring Minds, only 4.77 per cent candidates can write the correct logic for a programme - a minimum reguirement for any programming job. This is
a deplorable situation. Can we have an official Government survey done about how many people are employable after they pass out from not just
IIITs, but also private colleges?

Estimates by NASSCOM in 2012 say that the total figure of training students to make them employable might be as high as two billion
annually. This is the amount spent by corporates after the students themselves pay Rs.10 lakh each for getting educated in a private engineering

college.

The amount of money being wasted because of inferior teaching and training levels is mind-boggling. Imagine how much money corporations would
save if the pass-outs were effective and readily employable. That will definitely benefit the Indian economy immensely.

What is the importance of this Bill? This Bill, therefore, appears to be a step in the right direction. By allowing industry participation in management
of IIITs, we will ensure that the right kind of exposure is provided to students before they pass out. The Bill proposes a ratio of 50:35:15 for the
Central, State and private investors respectively. The financial burden of the Central Government should be slowly and steadily reduced overtime and
handed over to the State and other investors. Decentralised education is the right way to go. Perhaps, it would be better if this set of ratio is not
mentioned in the law but issued through regulations after the law is passed. It would be beneficial because then the Government can moderate the
share of each parties according to the conditions prevalent in future.



What about the teachers? On March 20, 2017, the HRD Minister admitted in Lok Sabha that teacher recruitment is becoming a serious problem in
higher education institutes and that around 205 posts in Central Universities are yet to be filled up, that is, 20 per cent of all posts in national
education institutes. Apart from increasing the retirement age of teachers, I would urge upon the Minister to come up with a more permanent
solution for the same. Students who pass out are always going after high paying jobs in different companies and they are not encouraged to even
think about teaching. It would be a big step to have regular seminars within colleges like IIITs where students are informed regarding opportunities
in teaching in different universities. The pay for the teaching jobs might not be as much compared to private jobs with IT companies. So, it needs to
be increased and made more and more attractive.I had just said this last year to pay more attention to the 'HR' part of HRD and not just on
infrastructure. To construct a building somewhere is easy but creating human resource is a bigger and a more difficult task.

Lastly, I would urge the Government to consider promoting other languages in institutes of higher education, not just Hindi. There is no investment
going in to promote regional languages. Do consider this seriously because it would go a long way towards attracting local talent within these
numerous IIITs that the Government is setting up. India's strength is in its diversity and language plays a big role.

With these words, I thank the Speaker Madam for giving me the opportunity to speak on this Bill. Thank you.

SHRI ARVIND SAWANT (MUMBAI SOUTH): I thank you very much, Sir. I sincerely, at the first instance, heartily congratulate Shri Prakash Javadekar,
the hon. Minister and the Government for introducing such a wonderful Bill -- the Indian Institutes of Information Technology (Public, Private
Partnership) Bill -- the Indian Institutes of Information Technology (Public, Private Partnership) Bill -- to the students who are striving hard for the
opportunity to get the degrees. I am really proud to say that. Today, I am not going to go to the intricacies of it.

I look at my childhood. It was a transformation in the country going from radio to transistor. It was a wireless technology started first with the
transistor. From transistor onwards, the technology within the last ten years as grown up so speedily that, particularly, IT sector has brought a

revolution in the world — Google and other people. We are congratulating the people who are working abroad in Google and other companies. At the
same time, we should not forget Infosys and Wipro. Five engineers came together, contributed a meagre amount and started Infosys. Today, it is a

milestone in the field of information technology.

While doing so, I have certain things to express very openly on this issue. When you do a public private partnership, the Government has to
think very seriously about it. The education opportunities are increasing. In my days, in Mumbai, there were only two engineering colleges, one was
VGTI and another was Sardar Patel Engineering College. You would not believe that. The entire State merely had five to ten engineering colleges
across Maharashtra. Later on, the development took place. The education field was open and the private sector came into the education field. But,
at the same time, it has created hurdle for the poor people. We have talent. Braindrain was going on. So many examples Mr. Hooda has given and
other colleagues has given. Braindrain was there just because the opportunities are not there in India. It is not by virtue of job but virtue of
remuneration also. Why do they go there? It is not just the opportunity but they also get a very substantial salary over there. While doing so, the
Government must think very seriously. Tomorrow, the larger number of students would be coming out with B.Tech Degree, M.Tech Degree and PhD.
Not only employment opportunities will have to be created but more salary also. Who is the Chief of Google now? He is Indian. The salary he is
drawing there, no one can imagine in India. No corporate sector in India can pay so much of salary. What is the entire motive? It is to give
opportunities and to prevent the braindrain. Are we going to get success? That has to be taken care of.

When you introduced this Bill, Prakash Ji, I heartily congratulated you in the beginning only. I feel that you must look at it because you have a
very good habit of going into the intricacies of any issue. This issue also has to be dealt with that way. We should not be complacent that we have
given twenty institutions of national importance. In fact, when the National Importance Bill regarding architecture was introduced, I pleaded to the
Government that Sir J. J. School of Arts is one of the best colleges in the country but it was not given national importance. Kindly think of it. Such
institutes are remaining out of this domain.

Once again, I congratulate you. IITs and these are people are doing good work. The Bill with a very good intention gives more and more
opportunities to the students who want to go for engineering and particularly, information technology.

I purposely said about transistor. We are using mobile and everyday, there is a change. Something new develops, some new apps come or
some new technology is introduced. No one thought that, on his palm, he will have a mobile in which all the apps will be there and he would see T.V.
or watch the match on that. These are the things which are changing rapidly. With that speed and direction, the Government is doing well which is
appreciable. I once again congratulate you for the Bill. Whatever the motive of the Government is there in this case, it should get success 100 per
cent success.

15.00 hours
SHRI B. VINOD KUMAR (KARIMNAGAR): Mr. Deputy Speaker, Sir, thank you for giving me this opportunity.

Sir, I congratulate the hon. Minister Prakash Javadekar-ji for bringing this Bill. I think it is the first time in the country that educational institutions are
coming up in public-private partnership through legislation.



Sir, I have gone through all the clauses of the Bill. As mentioned in the Statement of Objects and Reasons, as per the Indian Institutes of
Information Technology Act, there are four institutes — Jabalpur, Kanchipuram, Gwalior and Allahabad — and there are 15 other functional Indian
Institutes of Information Technology as mentioned in the Schedule. I am unable to know from this Bill whether these 15 institutes are established
through this 2014 Act or whether they are established under their own State legislations.

I am happy to note, the hon. Minister has just mentioned in his opening remarks, that the Government had decided to set up 20 new Indian
Institutes of Information Technology in public-private partnership. Through this Bill, we are now going to empower these institutes to grant degrees
so that the degrees can be accepted through a statute.

Other clauses of the Bill pertain to the establishment of the institutes and how they are going to function. As per the ratio, 50 per cent share is of
Central Government, 35 per cent is of State Government, and 15 per cent comes from the private sector. As regards the constitution of the Board,
financial and other Committees, I would like to make a suggestion. When we are thinking of private partners, they would have their own businesses.
When those partners who are in the filed of technology especially and in the industry are interested to come in, I think it would be better if we see
that they get a level-playing field in making decisions.

15.02 hours (Shri Konakalla Narayana Rao Jn the Chair)

However, in this clause, we have not given them such a chance to participate in the day-to-day affairs of the institutes. Our intention is not
just to get money from them because, as already mentioned, 50 per cent is put in by the Central Government, State Government puts in 35 per cent
and only 15 per cent is the contribution of the private sector That is fine. I think the intention of the Government is to let the private sector
contribute to the development of these institutes through technology and new ideas.

I am happy to note, you have also mentioned it, that the reservation system will be implemented in these institutions. I think we are going to ensure
it.

I am also happy to see from the Bill that you are going to give scholarships and also going to fund the institutes for the benefit of economically
backward students and also meritorious students. That is a very good step. But I am unable to understand one thing and I think the hon. Minister
would explain this. The hon. Minister said that he is going to spend money for recurring expenditure for a period of five years. Does that mean that
these institutes should survive on their own finances after that? Does that mean that these institutes become self-sufficient after completion of five
years? To what extent are they going to be supported by the Central and State Governments? I am unable to comprehend that from this legislation.

I also want to bring it to your kind notice that our State of Telangana is a newly formed State. As per the earlier Act of 2014, there is no institute in
our State. The one which is mentioned in the Schedule-I was in the undivided Andhra Pradesh and now falls in the present Seemandhra Pradesh. I
hope that you will permit us to submit our proposal and sanction one institute to the State of Telangana. Our hon. Chief Minister Shri K.
Chandrashekhar Rao is very much interested that we get one institute in Hyderabad, which is already a centre of information technology. We do
have an institute in the name of Indian Institute of Information Technology which is a successful institute in Hyderabad. We also need one institute
under this new Act and I hope that you will grant one institute to our State of Telangana. I would request our Chief Minister Shri K. Chandrashekhar
Rao to sanction it in my constituency Karimnagar. Thank you.

SHRI PK. BIJU (ALATHUR): Hon. Chairperson, this is a very important Bill. I think it will have far-reaching implication in the field of higher education,
particularly the engineering education in our country. The title of this Bill is the Indian Institutes of Information Technology (Public-Private
Partnership) Bill 2017. We established the Indian Institutes of Information Technology in 1997 with a combination of various funds. The Centre's
share is 50 per cent, State's share is 35 per cent and it may be in the form of land, electricity and other means, and the industrial participation is
only 15 per cent. In these institutions, we ensured reservation as per the direction given in Articles 16 and 17 of the Constitution of India. But we
have elevated these institutions to the status of institute of national importance.

Institute of national importance is a status that may be conferred upon a premier public higher education institution in India by an Act of the
Parliament. This is the direction of our Constitution. We established Indian Institutes of Information Technology from 1996-97. In 2017, we have

started institutions under this category of IIIT. We have already given five such institutions the status of institution of national importance. Now, we

are going to give 15 other institutions the status of institute of national importance. But what will happen to the right of the Scheduled Castes,
Scheduled Tribes, Other Backward Classes and other reserved communities? They have got admission in the existing institutions till now but that is
going to be totally abolished in these institutions. We have 23 Indian Institutes of Technology in our country. All the Indian Institutes of Technology

are given the status of institute of national importance. We have more than 10,396 private engineering institutions all over the country. In Andhra
Pradesh alone, there are 825 engineering institutions under the accreditation of AICTE; In Bihar, 124; in Chhattisgarh 124, in Gujarat 424, in
Harayana 416, in Karnataka 756, in Maharashtra 1564, in Madhya Pradesh 556, in Tamil Nadu 1339 and in Uttar Pradesh 1165. You just go through
the number of students in these institutions. There is nobody from the deprived classes. The only class you have is those who have money; only they
get the admissions.

We have a number of institutions but if they convert the Government institutions into some other means, that will cut off the rare chances of



students aspiring for engineering courses. That will also be curtailed in the future. So, I strongly object to the reduction in the number of reserved
seats in these institutions.

We have just gone through the situation of the Indian Institutes of Technology. We have 23 IITs. The first IIT was established in 1951 at Kharagpur;

then, the IITs at Bombay, Madras, Kanpur and Delhi were established. Out of 64,432 students who are studying, a recent report which appeared in
the newspaper said that in 2017 itself nine per cent drop out has happened in IITs; 886 students dropped out in 2016-17; 630, which is 71 per cent
of PG students, 196 Ph.D students and 193 undergraduate students have dropped out. What is happening? Who is dropping out of IITs? They are
mainly from the reserved categories.

They cannot continue their studies because of the harassment. The vacancies reserved for teaching faculty in the IITs are still not filled up; 35 per
cent of these vacancies still continue in our premier engineering institutions, the Indian Institutes of Technology.

The Government is going to move their control completely and hand over these institutions to the private market. That will not help our future
generation; that will not help our country; that will not help the majority of the toiling masses of this country. I request the Government to rethink
and re-frame the entire Bill and give adequate representation in teaching faculty and student seats in these institutions so that we can create more
engineering students and more responsible persons in the engineering field in the future.

Before I conclude my speech, I would like to say this. We produce more than eight lakh engineering students every year but the unemployment in
the engineering sector is 60 per cent. I request the Government to give utmost importance to creating jobs. The Government declared at the
beginning that two crore jobs would be created each year. They have completed three years but nothing has happened. I would request the
Government to create jobs because in the IT sector those who have gone abroad are facing problems and have come back.

DR. RAVINDRA BABU (AMALAPURAM): Thank you, Sir, for giving me this opportunity.

On behalf of the Telugu Desam Party and my leader Nara Chandra Babu Naidu Garu, we fully support this Bill. For the sake of brevity, I would read a
few lines from the Bill. It says:

"A Bill to declare certain Indian Institutes of Information Technology established under public-private partnership as institutions of national
importance, with a view to develop new knowledge in information technology and to provide manpower of global standards for the information
technology industry and to provide for certain other matters connected with such institutions or incidental thereto.”

We are talking about these institutions at a time when this industry is going through a major crisis. Everywhere there are retrenchments in the IT
industry. The Indian IT industry is especially feeling the heat because of the firewalls being erected by America. A lot people are not going there,
The H1B visas are also denied. I doubt whether these Indian Institutes of Information Technology which are intended for IT will have any future
because the content of information technology always has a short shelf life. The shelf life of the software is always very short. So, people who are
trained in a particular software are usually rendered jobless, under-employed or unemployed. This is the industry which generates almost 650 billion
dollars. This is the industry which employs 23 lakh people directly and 2-3 crore people indirectly. Through this industry we earn a lot of foreign
exchange also. But of late, the software developed by Indians as also developed all over the world is becoming obsolete, redundant and irrelevant for
the present. Therefore, I am of the strong opinion, on behalf of my Party, that there should be an intensive training on the robotics or artificial
intelligence. These are the areas which definitely have an edge over the routine information technology which we understand as the software
development to find solutions for the existing problems. Therefore, robotics, artificial intelligence, divergent and unconventional things of IT industry
should also be a part of this curriculum.

Instead of making IT industry a job seeker; let us make it as entrepreneurs so that it can provide jobs to the youth. We have a lot of expectation
from the IT industry. We should always remember IT industry as a revolutionary industry. Even a villager can afford to go abroad taking his parents
on flight to America and other places. It has given recognition to our country in USA. It is the IT industry which has brought laurels to the country
not only in the social field but also in economy. We are earning a lot of foreign exchange in addition to direct or indirect employment opportunity. The
shelf life being very short, people are becoming jobless in the software industry. Of late, a number of people are retrenched. The data of five-six
mega IT industries show that as they had already recruited surplus people during the boom of the IT industry, they have now started retrenching
them. Sir, through you, my request to the hon. HRD Minister would be to incorporate robotics, artificial intelligence, incubation centres in the
curriculum of the software industry wherever it is coming up.

QOur State, being the residual State after the process of bifurcation, is suffering a lot of financial as well as educational handicap. Thanks to the
Central Government, a number of institutions have already started. They are all functional. I really thank you personally, on behalf of my Party, for
taking special interest towards Andhra Pradesh. I would request you to continue showing the same interest.

In Kakinada an IIIT was inaugurated five years back. It has just stopped there only. I would request the hon. HRD Minister to look into the matter as
to why this has been stopped. This can be re-started and given a new lease of life. You can have it on a PPP mode. I think it was started on PPP
mode only. It somehow got buried in the layers of time. I would request you to rejuvenate it and do something to have an IIIT in Kakinada. I would
request you to give top priority to new things allotted to Andhra Pradesh. Please give some academic importance to Andhra Pradesh located on the
Indian map. Thank you.



SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you very much, Sir for giving me this opportunity and out of turn priority because of my
inconvenience.

I rise to oppose this Bill. In principle I oppose this concept of having public private partnership in higher education sector. I fully agree with the hon.
Minister that it is a necessity and urgency. We have already commenced 15 IIITs. I do understand that conferring the statutory status to these
educational institutions is need of the hour but in principle this mode of educational system in our country will definitely result in denying the poor,
downtrodden student community the right to have the best education in IIITs.

Sir, I fully agree with the principles, aims and the objectives stated in the first part of the Bill that keeping the very significance and importance of
the information technology and also the global industry in view, having quality students in the industry is the need of the hour We know the
experience in the Silicon Valley. We have also seen the experience in US regarding outsourcing and job seeking, etc. All these opportunities are
there. But, the only point which I would like to make is that this IIIT should give access to the poor children belonging to BPL and the common
people of this country.

I am now coming to the contents of the Bill. The very powerful Board enunciated in the Bill is the Board of Governors. Sit, I now come to Clause 3 of
the Bill, that is, the Board of Governors. In Clause 3, sub-Clause (b), the 'Board' in relation to any Institute means "the Board of Governors referred
to in sub-Section (1) of Section 14." Sir, this is not a pure and clear definition in Clause. Why? It is because you are saying that it is as per Clause 14
(1). Yes, I agree. Kindly see the Clause 14(1). It is very interesting to see, what is stated here is, that the constitution of the Board will be as per
the Clause 14 (1). What is Clause 14(1)? It states that "the Board of Governors of each Institute shall be principal policy-making and executive body
of the Institute and secondly, the Board shall consists of a Chairperson - to be nominated by the visitor of the University and recommended by the
Central Government - and a nominee of the State Government and a nominee of the Central Government." These three persons are being constituted
as the Board as per Clause 14(1). What about others? It is very interesting and contradicting to see that three eminent persons will be nominated by
the Board. There is no Board now.

We are making a legislation. The legislation should be pucca. As per Clause 14(1), except the Chairman and two representatives - one
representative each of the State Government and the Central Government - all others are being nominated by the Board. But, there is no Board. The
Board is being given ample powers. Three eminent persons will be appointed by the Board, two eminent academicians will be appointed by the
Board, including the Director and the Registrar of the Institute. Also, the policy making, the fee structure, the admission, the prospectus and all
these activities are being carried out by the Board. In that Board if the nominated persons, especially the Chairman's nominated person will have
ample authority to exercise. Hence, that matter has to be looked into. I think that it is not a good way of drafting the Bill.

Sir, I will conclude within a short period of time. My next point is this. This is a self-financing institute. I will elucidate. Madam and Shri Babu have
stated this. I agree with this 50:35:15 ratio. But, the capital expenditure will be borne by the Government of India for five years. Subsequent to the
said five years, who will finance these institutes? Definitely, it will be a self-financing institute. What is the fate of the self-financing institute? I can
share my experience in my State. In my State, we have started self-financing colleges and engineering colleges are started like anything. All the
cashew industries, blade mafia and everybody have started engineering colleges. Now, the hon. High Court has come to a verdict that most of the
colleges have a result of less than 10 per cent and the entire higher education scenario is in peril. So, my point here is that who will finance after five
years? You have to find the resources within the organisation. That means the fees will be very high and the poor children or the poor students will
not be able to afford the fee structure. It shows that these self-financing institutions will also be for the elite students of the community.

That is why I am saying that, in principle, I am opposing it. The first Board of Governing Body will be notified. What about the second Governing
Body? It is the creation of the Parliament. The hon. Minister may kindly see. We are creating a Statute. By virtue of that Statute, we are making an
institute. The Parliament has a right to know as to who all constitute the Board of the Governors. You will notify the first body. If you will notify it,
definitely it will come to Parliament. But if you are not notifying in subsequent cases, it need not come to Parliament. Since it is the creation of
Parliament, my suggestion and submission to the hon. Minister is that definitely the subsequent constitution of the Board of Governors should also be
notified and the notification should come to Parliament so that the Parliament will get the awareness of what is happening in the IIITs in the
country.

In principle, I want to oppose this Bill. With these words, I conclude my speech.

SHRIMATI BUTTA RENUKA (KURNOOL): Sir, I thank you for giving me this opportunity

Through this Bill certain Indian Institutes of Information Technology established under public-private partnership are proposed to be declared
as Institutions of national importance. The main objective is to develop new knowledge in information technology and to provide manpower of global
standards.

These IIITs are being empowered to award degrees. This promotes autonomy and develops spirit of competition among the peer institutions
thereby raising academic standards. This is a very welcome step. This measure will certainly attract good students which will help in developing a
strong research base in the field of information technology.

This will enhance the prospects of the graduating students in the job market. I welcome the government's decision to set up an IIIT In Andhra
Pradesh. Well-equipped infrastructure will play a major role in attracting and retaining good faculty and would also enable the students to exploit
their potential to the highest standards. The autonomy provided to develop its own academic programmes including curriculum, new courses and
method of assessment will help in meeting the student aspirations and. industry requirements.

The results of such research needs to be implemented across all layers of society and the benefits be made accessible to the large population
of this country. The essential requirement of the proposed IIITs should be the availability of quality faculty and incubation of research. The number of
Ph.Ds produced in India is small when compared to the vast population. India is the world's largest sourcing destination for the information



technology (IT) industry, accounting approximately 67 per cent of US $ 124-130 billion market. The industry employs about 10 million workforce. The
industry has led the economic transformation of the country and altered the perception of India in the global economy.

India's cost competitiveness in providing IT services, which is approximately 3-4 times cheaper when compared to developed countries and is the
unigue selling proposition in the global sourcing market. India is also gaining prominence in terms of intellectual's capital with several global IT firms
setting up their innovation centres in the country. The computer software and hardware sectors in India attracted cumulative foreign direct
investment (FDI) in-flows worth US $ 2283 billion market between April 2000 and December 2016.

India is the topmost offshore destination for IT companies across the world. In view of the recent initiatives taken by US and certain other
countries, our IT industry is getting affected and thereby many of our software professionals' jobs are at risk. I may incidentally mention that
majority of these professionals belong to the Telugu States. I request the government to take steps to address the concerns of IT industry by taking
up the issue with appropriate authorities.

Though we have made progress in setting up institutions of higher learning they are not able to cope up with the growing population.
However, to be able to lift a population of 450 million out of poverty and to have them participate in the country's economic development, higher
education needs to be a priority. This is where these kinds of institutions could have an increasingly important role. We need to set up more number
of similar institutions to cater to the growing population.

In this connection, I would like to make a humble submission for the consideration of this Government. One is to provide 30 per cent
reservation to women in admissions to IIITs. As it is we are having a lot of women leaders heading large organisations in India and some abroad.
Providing reservation to women will create a pool of women management professionals.

I also request the Government to speed up the process of setting up the IIIT in Kurnool.
I welcome this Bill whole-heartedly as this will promote and strengthen technical education in our country.

SHRI MALLIKARIJUN KHARGE (GULBARGA): Mr. Chairman Sir, I had requested earlier to take up the subject of kisans. Now the discussion on the Bill
is going on. The discussion on the Bill can be postponed to tomorrow and the subject of kisans may be taken up now.a€| ( Interruptions) Earlier you
told that only four or five Members will speak and now, everybody wants to speak on the Bill. ...(Interruptions)

HON. CHAIRPERSON: The reply will be given at 4 p.m.
SHRI JYOTIRADITYA M. SCINDIA (GUNA): We said that discussion will start at 3 p.m. ...(Interruptions)
SHRI MALLIKARIUN KHARGE: Shri Javadekar is very accommodative. He will agree with our proposal.

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH JAVADEKAR): Shri Kharge, please wait for half-an-hour and then, we will
discuss the subject of kisans.

SHRI SURESH C. ANGADI (BELAGAVI): Mr. Chairman Sir, I congratulate the hon. Prime Minister and the Minister for HRD, Shri Javadekar for
introducing the Indian Institutes of Information Technology (Public-Private Partnership) Bill, 2017,

Sir, today knowledge is power. I am very proud that I am coming from Karnataka where the famous engineer, Shri M. Visvesvaraya has contributed
much for the country's development since before Independence in the field of technology. I am proud to say that the Visvesvaraya Technological
University is there in my own constituency which caters to the needs of entire Karnataka and every year, many engineering graduates are passing
out from that University.

Today it is one of the famous institutes. It was a self-financing institute under the State Government. Unfortunately, during the UPA
Government, an income tax raid had taken place in that University. It was being self-financed. ...( Interruptions) You know very well that only during
your Government, income tax raid had taken place and about Rs. 500 crore has been taken from that University by the Central Government.

Now we are going in for public-private partnership. I request the Minister for HRD and the hon. Finance Minister to look into the grievances of
the University which were there during the UPA Government. I request them to set things right for that University which is one of the best
Universities in the country today.

I request Shri Javadekar and Shri Arun Jaitley to come to the rescue of the University and look into the mistakes done during the UPA Government.

Many Members said that engineering students should not become job seekers. Shri Visvesvaraya had said: "industrialise or perish". Today, when
most of the engineering students take admissions, they aspire for Government jobs. They should not become job seekers; they should become job
creators.

I was in Korea a few days back. It is a very small country. They got Independence on 15" August, 1947 like how India got Independence in 1947.
But a small country like Korea has been manufacturing mobile phones, Hyundai cars and other things and they are supplying them to the entire
world. My concern is, our engineers should not depend only on jobs.

Under the hon. Prime Minister's dream initiative of 'Make in India' plenty of opportunities are available for engineers today. So, they should go for
manufacturing sector. There are chances for manufacturing in many areas, like aerospace. In my State, our people are manufacturing helicopters,
aeroplanes, etc. There are other areas like naval base, agriculture and food processing which offer plenty of opportunities for the engineers. The
basket is full of opportunities. Those should be utilised.

Once upon a time, Obama said, 'No to Bengaluru, yes to Buffalo'. Then, many students came back from America. Then, after six months, during the



UPA regime itself, Dr. Manmohan Singh made a request. Then, Obama said, 'we are depending on Bengaluru also and not only on Buffalo'. It is
because the talent and the knowledge of the Indian youth are very high. But we are not giving them enough opportunities or a proper platform to
make use of their talent.

Today Shri Narendra Modi and Shri Javadekar, hon. Minister of Human Resource Development have provided that platform to these engineers. These
engineers should help in further development of the country's economic progress. Already 'Digital India" has come into being. During demonetisation,
most of the people utilised digital money through cards, etc. Today, the whole country requires many engineers who should teach our youngsters
and elders about the digital financial transactions. In our country itself much more manpower is required in the IT industry. Many banks and
institutes want to make their operations paperless. For this we can utilise the services of these engineers.

So, the arrangement should be made by the respective State Government and the Central Government in this regard so that we can save a lot of
money and a lot of energy. This technology can be utilised for the development of the country. Imagine how much money we have to spend for
printing currency notes. If you implement digitisation, employment opportunities can be created for the youth.

On the initiative of the hon. Prime Minister and the HRD Minister, these 15 institutes are being given statutory status, which produce the best of
engineers. I am very proud to say that the Indian Institute of Science which is in my State is the only Institute that has found a place in the list of
first 100 universities of the world.

Teaching is a noble profession. Teaching is a choice and not a chance. I would request the teaching fraternity to dedicate their services for the
teaching purpose. Today most of the teachers are not interested in teaching. They are interested only in the salary part. Earlier we had teachers like
Dr. Visvesvaraya and Dr. Radhakrishnan, the former President. Teaching, as I said, is a noble job. So, I would request the teachers and teaching
fraternity to dedicate their time and services for imparting knowledge to our youngsters.

I once again congratulate the hon. Prime Minister and the HRD Minister for introducing a Bill relating to IIITs. These 15 Institutes should be
recognised at the world level for their excellence. They should give better service to India and to the world. May God bless all these students and the
youngsters in the coming days!

I support the Bill. Thank you.

off SR yeoT91 omervT arca (@fr) @ 2Aemufer aidice, snuot 31 scfler Jyaor Gelfibl szenor (HoNeor) fAdeam, 2017 uz dicar @1 sl fGar, 33 fére smuwmT aga-aga
toedls | 216 2Aoltol R selsr afie aefemazen 3 gst gan &) wiee Rera @ arera Hammoer A SNSw g AW! AB agal @ AT Soll 3| 53 AR dsea 6 zenal
el Sitsalt & i gieanf@e wel &) s fRaserisn A dasy sdla elei al #lr Sar 3

andandanddtst ot dfder srase eer disw Sft o, il asfia sndt Sft o sfe aeroftr sicer Risrdt arsel Sft o P weGr W W Ry Perer wwem, Baser st gifdias 4t Sar
&t srar aftz gror &) snaeller arefeazen @Y A & qansdy snurer 3 Beft ot seca oidl 8, Baser-siickar w1 sieca &) &dt oft Raser-oiidiar o) agrar Son &, Zaft o saca a1l Son &,
m,ﬂs&;aﬁzm’s&az\’maﬁaﬁs@aﬁyﬁmﬁmaapﬁmumﬁmqgmg,ama‘hﬁamam&m%ﬁm’frﬂ,aﬁ‘m,eﬁﬁﬁnuﬁ,aﬁi&m,dﬁmm
Iz il Y SIeT AT Joil wfde) e o1 B el 3T wd s Joif 3wt & iz aol gor RarY 3 st Aldber e oft Preroft anfdw) st Serizcn ag 26 2 A
srefeerazen b HurRk b fow s srdamaEdst @) Bion agiar 391, 3ctal arcet o apfl v & awEid w2 asa 9% apfl, sa Sor 3 st Rt srcacea @2 3 &, safew i
araft 21 fawer uz Genet ordl diere g, sefl ar T war g A s e @) add oI §

oft eretort srerte (wleerar): asmufer oft, smust St s21 wscagyl Rer uz dlerr ot dlor &z &, sad B 3 snude geware 3 &

aamufer Sft, sy vasmeEl fifsrres sngavftr smades St of R dedlevye v sorpidioer Caolicisht (uRers-yrsde uderzim) e, 2017 sdsay v &) & g3 Ra &
g1 AHLlol I &

srammafer Sft, 7 foewer, 2010 @t gferer Hfere 3 vo grara wia R srn e, BrEt dRr 9 smandsmdsr ufarr-yrsde urderRid 3 g @t w1 worrel fpen sRm e,
dAfepor 3orat Waet 15 amandamdior 91 gu dfie Foran oft apft aar Baf apic aar B urae ol offy Ay = A g1 farer 3 3P e yifewr 3, safee 9 st St @ qud ga
12 f&awaz, 2015 @t vasmst fhiférzes o ww ddilesa 5ol fAven 8, Bl dior e seciesica & fére yraenot fven arn d; & sicft sft & waon arsar & iz smu sword & v
DICEIIZ B agd dl YRz Wl 3 sl A ool dgordt & iz 3ol gorz 3)  argon fo @wicangz 9t oft Yeft vy amdamdandet xiicht smey wicage aferaf¥fct o vl o e
e &t g¢ & wica? & amr-urt ceper 70 sefiferifyer wicke 8, amddt s amdamédts & aodtast 150 afrcar &, 350 sErn aforcar & i asi 3000 2 semer @l @t
sauciRpic PIe g3n &) @icayz sgforiuc wrRulgml of ww ansct urh &l dun &t 8, Brert 4000 3 5000 el @l sewerebic e Jwar §) s as A a6 962 cidmf
NG, T U AT 56 @l Al 3 S Reeft-siag SiFER o yam 2, 3t s 3 sjad-Foreilz Bifisl wr oft anuar gifsror fsen 3) 32t ot sar Sdiesre A wga wee A
Frascdt &) arrst St galy sedca &, A Ast ugd 2 3l ot gett, ad afiz doreitz 3 Sifa As e s usar 2

3PR WIcalyz 3 bar v s¥tesie aordr & dl arcoT 8om 3 Sier & R wicagz vw $sf¥cert ga ot 8, asi w2 Rpcifews, Yows St @t dufsrn wwr wxdt §) safem &
3Mu Rercft wen o 3PR dai w2 B v $3icze wWeen ar s 20 ganz A 25 guR del O fere sifa fipee 8 Awdt &) snudbt JRaDR @ ofRr e 3 gotia 3 usel gl
3ol awor o, 3 ferzan o b i 2ret 3 G @3s 3 senet clel o Sifa <t smesth A2 wrer A 521 ¥diczre A 3 Age @ Awdl &) Dy 3 us secicie goral B fere wa
$CCT &, PUI 31U A R AR @3 eowmar

off gwia dierenr (f2a) : wwmufr off, towars) vas Asa st Rer, it omis amfadamddtor @Y vas oI Alact U2 A SIOl WT DI W, 3T §A Acor A AR 3 - sf¥emor
$edtegie sl soriiteror 2eralelioft (uRerm-yrsde urdorf) fer, 2017, g2t Rer 3 it -are siear it 2, Brords i 3 Jo1 otroten araent 2, 3o ai® 3, 3 aroroller sief) ot 3
gt oft aigen iz gpe Jpzma oft Son argem amer s fer 3 @ shfly AP A W o adrn & 5 wad @ 50 yferera dog @, 35 yfeier 2w @ sfiw 15 gferera
§53dt widort 39 Jor A5 arcrer-arerer f&2l 3 B3 20 Ae-om v SIPY Ee usd oft B srdteicar 3 F 3l ror wE Erer & R o1 B Ior setegyeRr i oft gdt avs et
e ordf 3



3ol &1 cxfglol-Hl &l arel @ & ol 5l arfla acd &, a1 A [patrel a2 81 o ot B3 #Aoicz ®1 det 8, Sl 3l 2doilciioll 6 2w agoll ara &, 3irst Joidl Sta Bt Blckd
ag odl & fib A U T BN * T eE HWI B & uRR) dRI DR sol S3CIcRIc 3 D31 yrniiel w¥ll, RBRrb daa sbia @& ot sa $sadia adies sxdienga 3 ua
uri?

gadl dist s & i ez gy wal srn 2 [ sa e & s A s walfdefdd, safdeRict s, s it & gl wec smelic el smer @ sena & b st sPafdcar
gferal3fét &, & sl &l elles 3 i BT I ol AlEal § o agi T af¥mn weflweas YRl A R wr dcerdt & YRalidt worelt okt &, smer aw 3AP
SPRCAT? JACIUHT & [0 AR of U BURN Sol @I I ardl fopar &) 3PR &1 Jar 3 831 20 afiz Sedicyc aotel @l @l @ & dl Jab e swrgaa? iz wsa fia
#isel A cllol I B D31, sl 35 yferer & Jeor seel)

#Aalaiier vasmEt fBiferres gri & ahvmn & sigs v didiaeas Yforalict aorel @1 am @1 orll &) drog, @1z @ 3A diuvn @] [0 gu 6l B A I FGT IR dld gl
&, Afdpet 3@ A A ol g ol gan &) 3P & 33 3a &) Bl w3 I3 5 ad dm &l $3dlere™ R e dord gu 3w

15.46 hours
(Hon. Deputy Speaker in the Chair)

& anRadt st arerofter sief} St 3 gwen ardon R St o angamdansesr & arer @ &, 21w amer aret swrer bt Faeie st @t aga siea v & Brr Wt dore 3 gor sadtegca
@Y 3dera fen i var &, s e A g3dlerigan woldl o orrRiG anst ot sadlergan 9 St 2aeilelfslt el w1 wm WA, aw das ag Wor AT B SR dR I SARA9T6T a1
Rraear emdd), aen so1 edlegger @ 2aaitdish ARl 3 waar R disafss wA? ol a3-a3 ssadlar sadi 15 yftrert R s181d), aen 3orot ot e smden fas
& qaiteiioflt 3qera @53? a=iifds amer ana argon, $ordts afie guame ot 3% &, anft fed ol gerowid} off serr 91, gl BR-B1 $edleye o ad-a daelidifSarer ot
Bl &) aen so1 gl a 3 diser w2 e R Snden? $Ad fére aga Sl W AR GIRY IORN SR §, A sAwt Anelor wn &) A swifle 2aen § R SNt g woa
férer 3 3o enfde, snu amer arer Ferer 3 o) oft aisdie A el A SIEl Wl W B LRG|

off wierdiog ware (orrcicr) @ 3ureast aalaa, sl Ao JfBrh dizeme (uRerp-ysde amelicrd) RAders, 2017 vz amuel @2 dlerl @1 alor & 3, sa fére & sl
AeI-algel HoRIg Sl §)

Fear f9ren & Gie) 3 AIBIT ZIT 30 S wseH MSelta &) Ica ien A gy wwrdt sivensit 3 et M &) v g1 de) 3 e xal oft ol s 3d B g wn
SIS} Storiacan wd St @ A dor A g ardl w2 ur w3 su af¥feafer 3 gEAe el & aeltardt siforard 2, Brerd @5 anst 61 anavwasar A sy arcedl wd surargol
fren ygror &) s 2@y apflt arz svener srengR, widiygzar, saferr i sensrarg A Fenfder ) A gufar: FwR B sl 3| 15 sizenor dididt 3 srenferer &, v g Sor 3 sordbl
sixen stz aiffen Sefl enfay

3urearer satGe, A Rse A anen §) asi cewEr 11 odts & smad &) g aemr gra ad 2010 # e v deror 6 i Breft eft) a1wer wrewnr o seey ssiifsrier o
%maSDmmﬂadﬁmmmimaaa'mﬁ‘lm&mmmaf\tiq}am§|aﬁ2017-18:§uﬁaazﬁ'ramitﬁaam&ﬁ‘:mﬁmaf&ﬁw‘ftﬁ!
ueté el s ey 60-60 acd & fere are &) sttt sl oft wgor 3 @Y 2 9 303 sty wFen b sl 2w R g1 yafia disr-dier 2 acdl B snetiaer @l s dt
i 3l asi @ R 6 g gz 61 s, Rred Rer ¥ acd, R & dar amh sn 30 3 33 Awd & @ S i Birrel oft ofiferif¥er aeer 3 an sred-3red dadteeat &,
qal fAar & acd uga 32 &) an anu sigder 331 @5 fers & diei-cflor A aedl @) siaiaser 6 yfaen firdt) srfla acell 6 ugrd B e Gl asan Aeft anfde, sl & acdl &
fere ®tar wan Aofl anfn g1 il B sxazen avor 61 gpur 3,

SHRI PREM DAS RAI (SIKKIM): Thank you, Sir. I rise to support the Bill. I would also like to state that this particular addition of this PPP mode in the
Indian Institutes of Information Technology is adding to the overall eco-system of information technology and software services in our country and
also the capability for building human capital that is required in the 215t century. It is very very important. Having said that, the national importance
that we are giving to it is in the form of not only just the recognition but also in terms of aligning with the markets through the private partnership
route. This is a very very important thing because what is happening in the marketing is something that we need to keep an eye on.

Today only, I had tweeted about a particular drone that is available today and which can plant one lakh trees per day. Such things like drones,
robotics and whichever my learned friends had said earlier about artificial intelligence, deep learning, etc., are the things that will be happening in
the future. More and more of the coding that is going to happen is going to be driven by artificial intelligence and by machines.

Therefore, in order for us to get the best out of our human capital, I believe that the Indian Institutes of Information Technology must also think in
terms of social sciences so that there is holistic learning. In a country like ours, we cannot leave the social sciences to just chance. Therefore, I
would say to the hon. Minister that it is time to do that. We also had given national importance to some of the best institutions which are giving
liberal education and social sciences.

I would like to end by saying one final point. In the North-Eastern States, the investment ratio today is at 57.5 by the Central Government, 35 per
cent by the State Government and 7.5 per cent by the private entity. We would request that

this be changed to 82.5 per cent from the Central Government, 10 per cent from the State Government and 7.5 per cent from the private entity. This
is because the North-Eastern States till today do not have any Indian Institutes of Information and Technology. I hope that the first one will come up



in the State of Sikkim.

Thank you very much.

SHRI JOSE K. MANI (KOTTAYAM): I am happy to participate in the debate on the Indian Institutes of Information Technology (Public-Private
Partnership) Bill, 2017, established under public-private partnership with the global standards.

I am coming straightaway to the point. Here, specifically, we are emphasizing on the private participation. We would like to know from the
Government as to what is the role of the private institutions which are involved in it. What is their role? It is because at the time of formation of this
public-private participation, these institutions had come in by mere force. They had to invest about Rs. 19 crore in three institutions together. The
Government of India should define exactly as to what is the role of these private institutions. What benefits will they get? In what way we will be
benefited by their participation?

Secondly, as was said, 50:35:15 is the stake: 50 per cent is of the Central Government and 35 per cent is of the State Government. That means, it
will come to about Rs. 44 crore out of Rs. 128 crore. But, as one of my colleagues, Shri Ramachandran said, about 50 acres of land has to be
provided by the State Government. It will cost you about Rs. 50 crore. That means, about Rs. 94 crore will be given by the State Government. In
other words, the stake of the State Government will be much higher than that of the Central Government. So my request to the Central Government
is that either it should increase the stake of the Central Government from Rs. 64 crore — that is 50 per cent of Rs. 128 crore — to a higher amount or
it should reduce the stake of the State Government.

I would like to put forth one more point. In the recent scenario, thousands of IT graduates are jobless. They are not placed in good institutions.
Moreover, we find that they are migrating from the State or they are going abroad. Probably, in the same institution, in the same vicinity or in the
same campus, you can have

an info park or a techno park so that we can have on-the-job training. We can have placement also in the same place. Of course, we can have a
startup village also along with the Indian Institute of Information Technology.

These are the things I would like to say. The other things have already been said by my colleagues. Due to paucity of time, I would not like to
elaborate them. Thank you very much.
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SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): I do subscribe to the views enshrined in the legislative document, that is, in the Indian
Institutes of Information Technology (Public-Private Partnership) Bill, 2017. Actually, it was initiated in the year 2010 under the UPA regime. Sir, I
would simply ask two or three queries to our hon. Minister Javadekar Ji.

Javadekar Ji, the Bill is silent whether the institute will have to implement reservation for SC, ST and OBC in faculty recruitment. That needs to be
clarified. Once we conjure of the information technology, suddenly the name of Rajiv Gandhi Ji will certainly come up who has initiated and who has
waged the information revolution in our country and that is why, now, India has been recognized as an information technology super power across
the world.
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Sir, I would simply draw the attention of the hon. Minister that out of 15 lakh engineering graduates coming out every year, just about 10 per cent
graduates are employable — a euphemism for their non-trainability. In other words, about 90 per cent of them after about 3-5 hours of study,
standing across four years of their course, remain largely below par for the purpose they were originally admitted.

McKinsey Report published some three months ago made another startling revelation. By 2025, less than a decade from now, as many as 14 lakh
middle level work force in IT industry accounting for 45 per cent of the total work force as of

now will face an uncertain future in an era of fast moving changes brought about by digital fire forces and the resultant adoption of automation in a
big way.

SiraSess Sft, amu e wa-1 den w1 aaasy srert &) anu Sirert & s @it i g 3 odfl-anseaBien &t arsid aer 3 ) g3 st @ 3w gu A off Ara erefl usa
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I would like to draw your attention to another thing that even we have established the Mecca of Information Technology in Bengaluru which has
goaded Barack Obama to say that now on the job has been Bengalured. So, that kind of kudos we have already earned. I would quote our outgoing
President, one of the greatest parliamentarians in the history of India, Shri Pranab Mukherjee.

"Education is power. It provides knowledge, which provides development and in today's world the higher educational system has great
importance in building a society. When you talk of power, it is not only the number of soldiers and number of weapons but behind this,
better technology which comes from a great educational system which empowers individual and the society. On the one hand we
require access to higher education, we must have expansion of educational intellectual component creating many more institutes of
higher learning and higher education but mindless enhancement of educational institutes without taking due care of its intellectual
component on quality of education, would not be worth pursuing. "

Thank you Sir.
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*SHRI SHER SINGH GHUBAYA (FEROZEPUR): I thank you, Hon'ble Deputy Speaker Sir, for giving me the opportunity to speak on an important bill.



Sir, I thank the Hon'ble Minister for piloting this bill in this august House. It will give a boost to higher education throughout India. As Shri Bhagwant
Maan ji said during his speech, students who study in these institutes of higher learning in Punjab, often go abroad. It leads to brain-drain.

Sir, in Punjab, there is acute shortage of high quality information technology hubs. We need such hubs in Punjab. Also, Sir, there are certain
shortcomings in the LI.T. that is there in Punjab. These shortcomings must be removed by the Central Government.

Sir, as mentioned by me earlier, students who study in these institutes of higher learning, often join the jobs in foreign multi-national companies
abroad. It leads to acute brain-drain. I urge upon the government to evolve such a system where it is made compulsory for students to work in one's
own country and State for the first 5 to 10 years. The states and our country will gain out of it. On the other hand, there are students who fail to get
a decent job despite studying in such institutes of higher learning. There is no evolved system in our country to deal with such kind of
unemployment.

Sir, let me also point out that students belonging to the Scheduled Castes & Scheduled Tribes are generally not in a condition to shell out one to one
and a half lakh rupees as fees. So, such students fail to avail the education provided by such institutes of higher learning. Scholarships and fee-
exemptions should be granted to the SC&ST students too, so that they can study in 1.1 Ts etc.

Hon'ble Deputy Speaker Sir, poor students from humble background are also very intelligent. The only thing they lack is sound finance to fund their
educational needs. So, the government must bail out the students of these sections of society.

Sir, the scholarship system needs to be revamped in the Engineering Colleges. Scholarship system must be streamlined in all states, specially
Punjab. Only then can the students reap the benefits offered by these Engineering Colleges.

Thank you.

SHRI KONDA VISHWESHWAR REDDY (CHEVELLA): Sir, I thank you for the opportunity.

Firstly, I would like to congratulate the Minister for bringing this Bill. I have been an IT professional. I was the Managing Director and CEO of several
multi-national companies including Wipro and General Electric. I can feel the pressure from Shri Scindia and his anxiety for time. So, I will make it
very short and I would like to limit myself to just a single point.

In the Statement of Objects and Reasons, one of the objectives was providing manpower of global standards. Yet, if you look at our IT professionals,
while they are highly paid, still they are relatively less paid compared to their western counterparts. Moreover, if there is any stress in the industry
resulting in layoffs, then the first victims are the Indian IT professionals. There is a reason for this. It is because mechanical engineers work in the
field of mechanical engineering; electrical engineers work in the field of electrical engineering; civil engineers work in the field of construction; but IT
engineers and IT professionals work in different fields. They work in the field of manufacturing, banking, movies, sports, hospitals, etc. Therefore,
there is a need for not just exposure to programming, but a need for social science, liberal arts, performing arts, and all these other arts.

Many Members have said that we should introduce robotics, artificial intelligence and other new technologies, but more important than that is
to introduce social sciences in the IIITs. So, my suggestion is that while we support, I would strongly suggest that the Minister adds this too. Thank
you, Sir.
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HON. DEPUTY SPEAKER: The question is:
"That the Bill to declare certain Indian Institutes of Information Technology established under public-private partnership as institutions of

national importance, with a view to develop new knowledge in information technology and to provide manpower of global standards for the

information technology industry and to provide for certain other matters connected with such institutions or incidental thereto, be taken into
consideration.”

The motion was adopted.
HON. DEPUTY SPEAKER: The House shall now take up clause by clause consideration of the Bill,
The question is:
"That clauses 2 to 48 stand part of the Bill.”
The motion was adopted.
Clauses 2 to 48 were added to the Bill.
The Schedule was added to the Bill.

Clause 1, the Enacting Formula and the Long Title were added to the Bill.

SHRI PRAKASH JAVADEKAR: I beg to move:
"That the Bill be passed."

HON. DEPUTY SPEAKER: The question is:
"That the Bill be passed."

The motion was adopted.



